[bookmark: _GoBack]	
Table of Contents

1	Introduction	2
2	Process:	2
3	XML Attribute Definition	3
4	XML Structure	26
5	XSD structure:	26
6	Steps to upload XML to ACES Application:	26
7	Verification Steps:	30

[bookmark: _Toc276558432][bookmark: _Toc492796457][bookmark: _Toc181170776]
Introduction
ACES Application www.aces.gov.in currently allows Registered Assessee for filing Return ST-3 (OCT-MAR, 2013 ONWARDS) online.

This documentation extends this functionality to prepare the ST-3(OCT-MAR, 2013 ONWARDS) offline and uploading it to the ACES application. We are introducing new feature of XML schema. Earlier users were creating XML file by using offline excel utility provided by ACES Application, with this extended feature users can create XML based on the predefined XSD schema

[bookmark: _Toc492796458][bookmark: _Toc181170777]There are certain Assesses who have computerized systems in place and can generate their return from their existing application. Below mentioned process elaborates the process to prepare, validate and upload the ST-3(OCT-MAR, 2013 ONWARDS) return.

XML Schema is a language for describing the structure and constraining the contents of XML documents.

Benefits of using the XML schema is that if user is having huge data to upload instead of entering manually they can use their application for generating through XML schema.

[bookmark: _Toc276558433]Process:

Step 1: ACES application accepts the return in XML format. Prepare the ST-3(OCT-MAR,2013 ONWARDS) XML and validate it against the schema ACES_ST3V4.xsd provided. Sample XML is enclosed with the zip file which can be referred as an example for preparing the return.

Step 2: Login to the ACES application and upload the XML for processing. XML will be again validated against same XSD again before processing.

XML File will only considered valid if they satisfy the requirements of the schema (predefined XSD) with which they have been associated. These requirements typically include such constraints as:
· Elements and attributes that must/may be included, and their permitted structure 
· The structure as specified by a regular expression syntax 
· How character data is to be interpreted, e.g. as a number, a date, a Boolean, etc. 


[bookmark: _Toc492796460][bookmark: _Toc181170779]Definitions, Acronyms, and Abbreviations



	Term
	Definition

	ACES
	Automation of Central Excise and Service Tax

	CBEC
	Central Board of Excise and Customs

	XML
	Extensible Markup Language

	XSD
	XML Schema Definition







[bookmark: _Toc276558434]XML Attribute Definition
 
	S.No
	XML TAG/ Attribute
	Description
	Mandatory
	Data Validations
	Format/Length
	Sample Values

	1
	ACES
	Root element of the ST-3(OCT-MAR,2013 ONWARDS) Return XML
	Y
	NA
	NA
	NA

	2
	RETURN
	Contains information of Return type and Version
	Y
	NA
	NA
	NA

	3
	Return Type
	First attribute of RETURN, should have value ST3 
	Y
	Accepts only ST3
	NA
	ST3

	4
	ToolVer
	Second attribute of RETURN, current value 5.4
	Y
	Contains schema version currently 4.0
	NA
	5.4

	5

	HEADER-DATA
	Contains basic return information like period, return type, Financial year, Assessee details etc.
	Y
	
	 
	 

	6
	ORIGINAL-RET-IND
	Signifies the type of return, whether it is Original or not.
	Y
	Either Yes or No
	NA
	Yes

	7
	REVISED-RET-IND
	Signifies the type of return, whether it is Revised or not.
	Y
	Either Yes or No
	NA
	No

	8
	STC-NUMBER
	Service Tax Registration number for which return is being filed.
	Y
	PAN based Valid registration number, Registration number must have 15 characters. First 10 characters from PAN, next 2 characters should be in ST, SD or SE, last three digits are running serial number.
	Length-15
	ASDFG1234RSD001

	9
	ASSESSEE-NAME
	Name of Assessee
	NA
	Auto Populated
	NA
	

	10
	FINANCIAL-YEAR
	Financial year for which return is being filed
	Y
	Valid year
	can not be future year 
	2012-2013

	11
	RETURN-PERIOD
	Six month period of return
	Y
	Exact values as per enumeration in schema
	Exact values as per enumeration in schema
	October-March

	12
	LARGE-TAXPAYER
	LTU indicator flag
	Y
	If you are LTU then enter Yes otherwise No.
	Yes or No
	Yes

	13
	LTU-CITY
	LTU details for the Assessee filing the return
	NA
	Auto Populated
	NA
	

	14
	PREMISES-CODE
	Premise code for which return is being filed.
	NA
	Auto Populated
	NA
	

	15
	ASSESSEE-CONSTITUTION
	Constitution of Assessee
	Y
	Exact values as per enumeration in schema
	Exact values as per enumeration in schema
	Proprietorship/Individual

	16
	TAXABLE-SERVICES
	MAIN TAG FOR DETAILS OF THE TAXABLE SERVICE
	Y
	
	
	

	17
	TAXABLE-SERVICE
	TAG for each Taxable service details
	Y
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	

	18
	ServiceProvided
	   This attribute should have taxable service ID 
	Y
	Please refer the excel sheet “SERVICE-CODE.xls” for service codes.
	MaxLength-15
	455

	19
	PAYABLE-SERVICE
	Tag to collect the information of tax payable.
	Y
	
	
	

	20
	SUB-CLAUSE-NUMBER
	Applicable Subclause number to your service.
	NA
	Auto Populated
	NA
	(l)

	21
	SERVICE-PROVIDER-RULE-6-8-FLG
	Select Yes if you are a service provider.
	Y
	Yes or No
	Yes or No
	Yes

	22
	SERVICE-PROVIDER-RULE-6-8-PARTIAL-FLG
	Select Yes if Assessee is a Service Provider under Partial Reverse Charge.
	Y
	Yes or No
	Yes or No
	No

	23
	SERVICE-PROVIDER-RULE-6-8-PERCENT
	Percentage of Service Tax payable as provider of Service.
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	Yes

	24
	SERVICE-RECIEVER-RULE-6-8-FLG
	Select Yes if you are a service receiver.
	Y
	Yes or No
	Yes or No
	Yes

	25
	SERVICE-RECIEVER-RULE-6-8-PARTIAL-FLG
	Select Yes if Assessee is a Service Receiver under Partial Reverse Charge.
	Y
	Yes or No
	Yes or No
	Yes

	26
	SERVICE-RECIEVER-RULE-6-8-PERCENT
	Percentage of Service Tax payable as recipient  of Service.
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	100

	27
	BENEFIT-EXEMPTION-NOTIFICATION
	Select Yes if you have availed exemption notification otherwise No.
	N
	Yes or No
	Yes or No
	Yes

	28
	NOTIFICATION-NUMBERS
	Tag for capturing multiple notification numbers
	Y
	
	
	

	29
	E-NOTIFICATION-NUMBER-DET
	Details for selected Notification number
	Y
	
	
	

	30
	NOTIFICATION-NUMBER
	NOTIFICATION NUMBER if availed
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	045/2010-S.T.

	31
	NOTIFICATION-SNO
	Serial number corresponding to the selected Notification Number.
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	1

	32
	ABATEMENT-CLAIMED-NOTIFICATION
	Select Yes if any abatement from the value of services has been claimed.
	N
	Yes or No
	Yes or No
	Yes

	33
	NOTIFICATION-ABT-NUMBERS
	Tag for capturing multiple notification numbers
	Y
	
	
	

	34
	ABT-NOTIFICATION-NUMBER-DET
	Details for selected Notification number
	Y
	
	
	

	35
	NOTIFICATION-ABT-NUMBER
	NOTIFICATION NUMBER if availed
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	014/2012-S.T.

	36
	NOTIFICATION-ABT-SNO
	Serial number corresponding to the selected Notification Number.
	NA
	Text cannot be entered. Value must be selected from the dropdown only.
	NA
	1

	37
	PROVISIONALLY-ASSESSED
	Whether  provisionally  assessed
	N
	Yes or No
	Yes or No
	Yes

	33
	PA-ORDER-NOS
	Tag for capturing provisionally  assessed values
	Y
	
	
	

	34
	PA-ORDER-NO
	Provisional Assessment Order No.(If Any)
	Y
	NA
	NA
	ABCDEFG12345

	35
	PA-ORDER-DATE
	Date corresponding to PA order No.
	Y
	Date Format
	Date Format should be DD/MM/YYYY
	12/12/2012

	39
	SERVICE-PROVIDER
	Capture data of tax payable as SERVICE PROVIDER
	Y
	
	
	

	40
	SERVICE-TAX-PAYABLE
	Capture data of tax payable 
	Y
	
	
	

	41
	GR-AMT-RECD-MNY
	Gross Amount received in money
	Y
	
	
	

	42
	SRV-PROVIDEDS
	Gross Amount received in money Against service provided
	Y
	
	
	

	43
	SRV-PROVIDED
	Gross Amount received in money  against service provided monthly/quarterly breakup
	Y
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	20


	44
	Duration
	This is attribute definig the month/quarter of data. 
	Y
	Please enter values from applicable period only.
	Exact values as per enumeration.
	1. If you are filling monthly details : 
Apr_Oct :for first month
May_Nov for second month
Jun_Dec for third month
Jul_Jan for fourth month
Aug_Feb for fifth month
Sep_Mar for sixth month

2. if you filling quarterly details : 

Apr_Oct for first quarter
Jul_Jan for second quarter


	45
	Description
	To capture the Total of all months.
	Y
	
	
	

	46
	SRV-TOBE-PROVIDEDS
	Gross Amount received in money  -- In advance for service to be provided
	N
	
	
	

	47
	SRV-TOBE-PROVIDED
	Gross Amount received in money  -- In advance for service to be provided monthly/quarterly breakup
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	22


	48
	AMT-TAX-PROVISO-RULE-SIX-ONE-SERVICES
	
	NA
	
	
	

	49
	AMT-TAX-PROVISO-RULE-SIX-ONE-SERVICE
	Amount taxable on receipt basis under third proviso to Rule 6(1) of Service Tax Rules, 1994 for which bills/invoices/challans or any other documents have not been issued
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	24

	50
	AMT-TAX-PROVIDED-SERVICES
	
	NA
	
	
	

	51
	AMT-TAX-PROVIDED-SERVICE
	Amount taxable for services provided for which bills/invoices/challans or any other documents have not been issued
	Y
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	26

	52
	MNY-EQUIV-CONS-RECVD-OTH-THAN-MNYS
	Money equivalent of considerations received in form other than money
	Y
	
	
	

	53
	MNY-EQUIV-CONS-RECVD-OTH-THAN-MNY
	Money equivalent of considerations received in form other than money monthly/quarterly breakup
	Y
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	28


	54
	AMT-ST-PAYBL-PRCS
	
	NA
	
	
	

	55
	AMT-ST-PAYBL-PRC
	Amount on which Service Tax is payable under partial reverse charge
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	0

	56
	GR-TAXABLE-VALUES
	
	NA
	
	
	

	57
	GR-TAXABLE-VALUE
	Gross Taxable Amount  
	NA
	Auto Populated
	NA
	120

	58
	VAL-ST-EXEMPT
	
	NA
	
	
	

	59
	AMT-RECD-EXP-SRVS
	
	NA
	
	
	

	60
	AMT-RECD-EXP-SRV
	Amount charged against export of service provided or to be provided
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	10

	61
	AMT-RECD-EXEMPT-SRVS
	
	NA
	
	
	

	62
	AMT-RECD-EXEMPT-SRV
	Amount charged for exempted service provided or to be provided (other than export of service given at B1.8 above)
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	12


	63
	AMT-RECD-PURE-AGENTS
	Amount received as pure agent
	N
	
	
	

	64
	AMT-RECD-PURE-AGENT
	Amount received as pure agent Monthly/Quarterly breakup
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	14


	65
	ABTMT-AMT-CLAIMEDS
	Abatement amount claimed
	N
	
	
	

	66
	ABTMT-AMT-CLAIMED
	Abatement amount claimed Monthly/Quarterly breakup
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	16


	67
	SPECIFIC-CLAMD-DETAILS
	
	NA
	
	
	

	68
	SPECIFIC-CLAMD-DETAIL
	Specification of any other amount claimed as deduction
	N
	Mandatory only if corresponding values are present in Specific claimed amount.
	NA
	18ABC

	69
	SPECIFIC-CLAMD-AMOUNTS
	
	NA
	
	
	

	70
	SPECIFIC-CLAMD-AMOUNT
	Amount for any other amount claimed as deduction
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	18

	71
	TOTAL-AMOUNT-CLAMD-DEDUCTNS
	
	NA
	
	
	

	72
	TOTAL-AMOUNT-CLAMD-DEDUCTN
	Total Amount claimed as Deduction  
	NA
	Auto Populated
	NA
	70

	73
	NET-TAXABLE-VALUES
	
	NA
	
	
	

	74
	NET-TAXABLE-VALUE
	NET TAXABLE VALUE
	NA
	Auto Populated
	NA
	50

	75
	ST-ADVLRM-RATEWISE-BREAKUPS
	
	NA
	
	
	

	76
	ST-ADVLRM-RATEWISE-BREAKUP
	Service Tax Rate-wise break up of NET TAXABLE VALUE (B1.14): Advalorem Rate
	N
	Valid positive number
	NA
	

	77
	Rate
	Rate at which service tax is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	1

	78
	EduCess
	Rate at which education cess is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	2


	79
	SecEduCess
	Rate at which secondry education cess is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	3

	80
	VALUE
	Taxable Value Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	12


	81
	ST-SPEC-RATEWISE-BREAKUPS
	
	NA
	
	
	

	82
	ST-SPEC-RATEWISE-BREAKUP
	Specific Rate (applicable as per Rule 6 of ST Rules)
	NA
	Valid positive number
	NA
	

	83
	TAX-PAYABLES
	Service tax payables
	Y
	
	
	

	84
	TAX-PAYABLE
	Service tax payable Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1301


	85
	LESS-RD-CESS-PAYABLES
	
	NA
	
	
	

	86
	LESS-RD-CESS-PAYABLE
	Less R&D Cess payable  
	N
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	15

	87
	NET-TAX-PAYABLES
	
	NA
	
	
	

	88
	NET-TAX-PAYABLE
	Net Tax Payable
	NA
	Auto Populated
	NA
	1286

	89
	ED-CESS-PAYABLES
	Education cess payable
	Y
	
	
	

	90
	ED-CESS-PAYABLE
	Education cess payable  Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	26


	91
	HIGHER-ED-CESS-PAYABLES
	
	NA
	
	
	

	92
	HIGHER-ED-CESS-PAYABLE
	Secondary and higher education cess payable  Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	13


	93
	SERVICE-RECEPIENT
	Capture data of tax payable as SERVICE RECIPIENT
	Y
	
	
	

	94
	SERVICE-TAX-PAYABLE-RECEPIENT
	Capture data of tax payable 
	Y
	
	
	

	95
	GR-AMT-RECD-MNY-RECEPIENT
	Gross Amount received in money
	Y
	
	
	

	96
	SRV-PROVIDEDS
	Gross Amount received in money Against service received
	Y
	
	
	

	97
	SRV-PROVIDED
	Gross Amount received in money against service received monthly/quarterly breakup
	Y
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	50


	98
	Duration
	This is attribute definig the month/quarter of data. 
	Y
	Please enter values from applicable period only.
	Exact values as per enumeration.
	1. If you are filling monthly details : 
Apr_Oct :for first month
May_Nov for second month
Jun_Dec for third month
Jul_Jan for fourth month
Aug_Feb for fifth month
Sep_Mar for sixth month

2. if you filling quarterly details : 

Apr_Oct for first quarter
Jul_Jan for second quarter


	99
	Description
	To capture the Total of all months.
	Y
	
	
	

	100
	SRV-TOBE-PROVIDEDS
	Gross Amount received in money  -- In advance for service to be received
	N
	
	
	

	101
	SRV-TOBE-PROVIDED
	Gross Amount received in money  -- In advance for service to be received monthly/quarterly breakup
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	52


	102
	AMT-TAX-PROVISO-RULE-SIX-ONE-SERVICES
	
	NA
	
	
	

	103
	AMT-TAX-PROVISO-RULE-SIX-ONE-SERVICE
	Amount taxable on receipt basis under third proviso to Rule 6(1) of Service Tax Rules, 1994 for which bills/invoices/challans or any other documents have not been issued
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	54

	104
	MNY-EQUIV-CONS-RECVD-OTH-THAN-MNYS
	Money equivalent of considerations received in form other than money
	Y
	
	
	

	105
	MNY-EQUIV-CONS-RECVD-OTH-THAN-MNY
	Money equivalent of considerations received in form other than money monthly/quarterly breakup
	Y
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	56


	106
	AMT-CHRD-RECVD-NON-TAX-TERITRYS
	
	NA
	
	
	

	107
	AMT-CHRD-RECVD-NON-TAX-TERITRY
	Amount paid for services received from Non-Taxable Territory - Imports
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	58

	108
	AMT-CHRD-RECVD-NON-TAX-OTHR-TERITRYS
	
	NA
	
	
	

	109
	AMT-CHRD-RECVD-NON-TAX-OTHR-TERITRY
	Amount paid for services received from Non-Taxable Territory - Other than Imports
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	60

	110
	AMT-ST-PAYBL-PRCS
	
	NA
	
	
	

	111
	AMT-ST-PAYBL-PRC
	Amount on which Service Tax is payable under partial reverse charge
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	62

	112
	GR-TAXABLE-VALUES
	
	NA
	
	
	

	113
	GR-TAXABLE-VALUE
	Gross Taxable Amount  
	NA
	Auto Populated
	NA
	392

	114
	VAL-ST-EXEMPT-RECEPIENT
	
	NA
	
	
	

	115
	AMT-RECD-EXP-SRVS
	
	NA
	
	
	

	116
	AMT-RECD-EXP-SRV
	Amount charged against export of service provided or to be provided
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	30

	117
	AMT-PAID-PURE-AGENTS
	
	NA
	
	
	

	118
	AMT-PAID-PURE-AGENT
	Amount paid as Pure Agent
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	32


	119
	ABTMT-AMT-CLAIMEDS
	Abatement amount claimed
	N
	
	
	

	120
	ABTMT-AMT-CLAIMED
	Abatement amount claimed Monthly/Quarterly breakup
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	34


	121
	SPECIFIC-CLAMD-DETAILS
	
	NA
	
	
	

	122
	SPECIFIC-CLAMD-DETAIL
	Specification of any other amount claimed as deduction
	N
	Mandatory only if corresponding values are present in Specific claimed amount.
	NA
	32asd

	123
	SPECIFIC-CLAMD-AMOUNTS
	
	NA
	
	
	

	124
	SPECIFIC-CLAMD-AMOUNT
	Amount for any other amount claimed as deduction
	N
	Valid positive number
	Maximum 12 digits positive number. No values will be accepted after decimal except zero.
	36

	125
	TOTAL-AMOUNT-CLAMD-DEDUCTNS
	
	NA
	
	
	

	126
	TOTAL-AMOUNT-CLAMD-DEDUCTN
	Total Amount claimed as Deduction  
	NA
	Auto Populated
	NA
	132

	127
	NET-TAXABLE-VALUES
	
	NA
	
	
	

	128
	NET-TAXABLE-VALUE
	NET TAXABLE VALUE
	NA
	Auto Populated
	NA
	260

	129
	ST-ADVLRM-RATEWISE-BREAKUPS
	
	NA
	
	
	

	130
	ST-ADVLRM-RATEWISE-BREAKUP
	Service Tax Rate-wise break up of NET TAXABLE VALUE (B2.14): Advalorem Rate
	N
	Valid positive number
	NA
	

	131
	Rate
	Rate at which service tax is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	2

	132
	EduCess
	Rate at which education cess is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	3


	133
	SecEduCess
	Rate at which secondry education cess is payable
	Y
	Must be a Valid rate
	Number between 0 and 9999.9999
	4

	134
	VALUE
	Taxable Value Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	250


	135
	ST-SPEC-RATEWISE-BREAKUPS
	
	NA
	
	
	

	136
	ST-SPEC-RATEWISE-BREAKUP
	Specific Rate (applicable as per Rule 6 of ST Rules)
	NA
	Valid positive number
	NA
	

	137
	TAX-PAYABLES
	Service tax payables
	Y
	
	
	

	138
	TAX-PAYABLE
	Service tax payable Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	655


	139
	LESS-RD-CESS-PAYABLES
	
	NA
	
	
	

	140
	LESS-RD-CESS-PAYABLE
	Less R&D Cess payable  
	N
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	52

	141
	NET-TAX-PAYABLES
	
	NA
	
	
	

	142
	NET-TAX-PAYABLE
	Net Tax Payable
	NA
	Auto Populated
	NA
	603

	143
	ED-CESS-PAYABLES
	Education cess payable
	Y
	
	
	

	144
	ED-CESS-PAYABLE
	Education cess payable  Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	12


	145
	HIGHER-ED-CESS-PAYABLES
	
	NA
	
	
	

	146
	HIGHER-ED-CESS-PAYABLE
	Secondary and higher education cess payable  Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	6


	147
	ADVANCE-PAYMENT
	AMOUNT OF SERVICE TAX PAID IN ADVANCE UNDER SUB-RULE (1A) OF RULE 6
	Y
	
	
	

	148
	ADVANCE-PAYMENT-AMOUNT-DEPOSITEDS
	Amount deposited in advance
	Y
	
	
	

	149
	ADVANCE-PAYMENT-AMOUNT-DEPOSITED
	Amount of Service Tax deposited in advance
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	15200


	150
	ADVANCE-EDU-CESS-PAYMENT-AMOUNT-DEPOSITEDS
	
	NA
	
	
	

	151
	ADVANCE-EDU-CESS-PAYMENT-AMOUNT-DEPOSITED
	Amount of Education Cess deposited in advance
	N
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	12500

	152
	ADVANCE-SEC-EDU-CESS-PAYMENT-AMOUNT-DEPOSITEDS
	
	NA
	
	
	

	153
	ADVANCE-SEC-EDU-CESS-PAYMENT-AMOUNT-DEPOSITED
	Amount of Secondary & Higher Education Cess deposited in advance
	N
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1800

	154
	ADVANCE-PAYMENT-CHALLAN-NUMBERS
	Challan Details for Advance Payment
	Y
	
	
	

	155
	ADVANCE-PAYMENT-CHALLAN-NUMBER
	Challan Details for Advance Payment  Monthly/Quarterly breakup
	Y
	
	
	

	156
	CHALN-NUMBER
	Challan Number
	Y
	Challan Number format must be – 7 Digit BSR code followed by the date of submission of the challan in the form DDMMYYYY followed by a 5 Digit running serial number, e.g. 12345670101200612345.
	Length 20
	10234561212200025478

	157
	AMOUNT
	Amount of Challan
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	16000

	158
	PAID-SERVICE
	Service Tax Paid
	NA
	
	
	

	159
	ST-PAID
	SERVICE TAX ,EDUCATION CESS,SECONDARY AND HIGHER EDUCATION CESS PAID
	
	
	
	

	160
	CASHS
	SERVICE TAX PAID In Cash
	Y
	
	
	

	161
	CASH
	SERVICE TAX PAID In Cash Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1


	162
	CENVAT-CRS
	SERVICE TAX PAID By CENVAT Credit
	NA
	
	
	

	163
	CENVAT-CR
	SERVICE TAX PAID By CENVAT Credit Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	3


	164
	TAX-RULE-SIX-ONE-AS
	SERVICE TAX PAID By adjustment of amount earlier paid in  advance and adjusted in this period under rule 6 (1A)
	NA
	
	
	

	165
	TAX-RULE-SIX-ONE-A
	SERVICE TAX PAID By adjustment of amount earlier paid in  advance and adjusted in this period under rule 6 (1A) Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1840

	166
	RULE-6-3-EXCESS-PAID-EARLIER-ADJS
	SERVICE TAX PAID By Adjustment of Excess Amount paid earlier and adjusted in this period under Rule 6 (3) of ST Rules
	NA
	
	
	

	167
	RULE-6-3-EXCESS-PAID-EARLIER-ADJ
	SERVICE TAX PAID By Adjustment of Excess Amount paid earlier and adjusted in this period under Rule 6 (3) of ST Rules Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	12


	168
	RULE-6-4A-EXCESS-PAID-EARLIER-ADJS
	SERVICE TAX PAID By Adjustment of Excess Amount paid earlier and adjusted in this period under Rule 6 (4A) of ST Rules
	NA
	
	
	

	169
	RULE-6-4A-EXCESS-PAID-EARLIER-ADJ
	SERVICE TAX PAID By Adjustment of Excess Amount paid earlier and adjusted in this period under Rule 6 (4A) of ST Rules Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	9

	170
	RULE-6-4C-EXCESS-PAID-EARLIER-ADJS
	By adjustment of excess amount paid earlier as Service Tax in respect of service of Renting of Immovable Property, on account of non-availment of deduction of Property Tax paid and adjusted in this period under Rule 6 (4C) of the ST Rules
	NA
	
	
	

	171
	RULE-6-4C-EXCESS-PAID-EARLIER-ADJ
	By adjustment of excess amount paid earlier as Service Tax in respect of service of Renting of Immovable Property, on account of non-availment of deduction of Property Tax paid and adjusted in this period under Rule 6 (4C) of the ST Rules
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	11

	172
	BOOK_GOVT_DEPT_ADJS
	By Book Adjustment in the case of specified Govt Departments
	NA
	
	
	

	173
	BOOK_GOVT_DEPT_ADJ
	By Book Adjustment in the case of specified Govt Departments
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	13

	174
	TOTAL-TAX-PAIDS
	Total Tax paid    D8 = ( D1 + D2 + D3 + D4 + D5 + D6 + D7 )
	NA
	Auto-populated
	NA
	

	175
	ED-CESS-PAID
	EDUCATION CESS PAID  
	Y
	
	
	

	176
	HIGHER-ED-CESS-PAID
	SECONDARY AND HIGHER EDUCATION CESS PAID   
	Y
	
	
	

	177
	OTHER-AMTS-PAID
	ARREARS, INTEREST, PENALTY, ANY OTHER AMOUNT ETC., PAID
	NA
	
	
	

	178
	REV-CASH-ARREARS
	Arrears of Revenue (Tax amount) paid in cash
	NA
	
	
	

	179
	REV-CASH-ARREAR
	Arrears of Revenue (Tax amount) paid in cash
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	43

	180
	REV-CR-ARREARS
	OTHER AMOUNTS PAID   
	NA
	
	
	

	181
	REV-CR-ARREAR
	Arrears of Revenue (Tax amount) paid by utilising CENVAT credit  
	
	
	
	45

	182
	ED-CESS-CASH-ARREARS
	Arrears of educational cess paid in cash
	NA
	
	
	

	183
	ED-CESS-CASH-ARREAR
	Arrears of educational cess paid in cash Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	47


	184
	ED-CESS-CR-ARREARS
	Arrears of educational cess paid by credit
	NA
	
	
	

	185
	ED-CESS-CR-ARREAR
	Arrears of educational cess paid by credit Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	49


	186
	HIGHER-ED-CESS-CASH-ARREARS
	Arrears of secondary & higher educational cess paid by cash
	NA
	
	
	

	187
	HIGHER-ED-CESS-CASH-ARREAR
	Arrears of secondary & higher educational cess paid by cash Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	51


	188
	HIGHER-ED-CESS-CR-ARREARS
	Arrears of secondary & higher educational cess paid by credit
	NA
	
	
	

	189
	HIGHER-ED-CESS-CR-ARREAR
	Arrears of secondary & higher educational cess paid by credit Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	53


	190
	AMOUNT-73A-PAIDS
	Section 73A Amount Paid
	NA
	
	
	

	191
	AMOUNT-73A-PAID
	Section 73A Amount Paid Monthly/Quarterly breakup
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	55


	192
	INTEREST-PAIDS
	
	NA
	
	
	

	193
	INTEREST-PAID
	Interest paid (in cash only)
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	57


	194
	PENALTY-PAIDS
	
	NA
	
	
	

	195
	PENALTY-PAID
	Penalty paid (in cash only)
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	59

	196
	AMOUNT-LATE-FEE-PAIDS
	
	NA
	
	
	

	197
	AMOUNT-LATE-FEE-PAID
	Amount of Late Fee paid, if any
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	61

	198
	PLEASE-SPECIFYS
	
	NA
	
	
	

	199
	PLEASE-SPECIFY
	Any Other Amount paid  (please specify)
	
	
	
	asd6

	200
	SPECIFIED-AMOUNT-PAIDS
	
	NA
	
	
	

	201
	SPECIFIED-AMOUNT-PAID
	N
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	63

	202
	TOTAL-OTH-PAIDS
	
	NA
	
	
	

	203
	TOTAL-OTH-PAID
	
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	583

	204
	CHALLAN-SERVICE
	DETAILS OF CHALLAN
	NA
	
	
	

	205
	CHALLAN-NUMBERS
	
	NA
	
	
	

	206
	CHALLAN-NUMBER
	Challan Number
	Y
	Valid Challan Number
	Challan Number must be in correct format, 7 digit BSR code followed by the date of submission of the challan in the form DDMMYYY followed by a 5 digit running serial number.
	

	207
	FOR-MONTH
	Challan Month for the Challan
	Y
	Valid month
	Apr-Jun
	Apr-Jun

	208
	CHALN-NUMBER
	Challan Number
	Y
	Valid Challan Number
	Challan Number must be in correct format, 7 digit BSR code followed by the date of submission of the challan in the form DDMMYYY followed by a 5 digit running serial number.
	10234561212200025478

	209
	AMOUNT
	Amount of the Challan
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	16000

	210
	SOURCE-DOCUMENT-DETAILS
	
	NA
	
	
	

	211
	SOURCE-DOCUMENT-DETAIL
	SOURCE-DOCUMENT-DETAIL breakup
	Y
	Source document for which arrears are paid
	
	

	212
	DESC-PAYMENT-TYPE
	Payment Type
	Y
	Must be as per specified enumerations
	Exact values as per enumeration
	Advance Service Tax utilized [Rule 6(1A)]
Service Tax paid [Rule 6(3)]
Service Tax paid [Rule 6(4A)]
Advance Educess utilized [Rule 6(1A)]
Educess paid [Rule 6(3)]
Educess paid [Rule 6(4A)]
Advance Sec.& High. Educess utilized [Rule 6(1A)]
Sec. & High. Educess paid [Rule 6(3)]
Sec.& High. Educess paid [Rule6(4A)]
other amounts paid - Arrears Cash
Other amounts paid - Arrears Credit
Other amounts paid - Arrears (Educess) Cash
Other amounts paid - Arrears (Educess) Credit
Other amounts paid - Arrears (Sec &amp; Higher Educess) Cash
Other amounts paid - Arrears (Sec &amp; Higher Educess) Credit
Other amounts paid – Interest
Other amounts paid – Penalty
Advance Service Tax paid [Rule 6(1A)]

	213
	MONTH_QUARTER
	Month/Quarter
	Y
	Must be as per specified enumerations. If you are filing monthly details then add month otherwise quarter.
	Exact values as per enumeration
	Oct-Dec

	214
	CHALLAN-NO_PERIOD
	Source document No./ Period 
	Y
	Source document number
	
	S1

	215
	DATE
	Source document Date
	Y
	Date cannot be future
	DD/MM/YYYY
	12/12/2011

	216
	AMOUNT
	Amount of the Challan Paid
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	2000

	217
	CENVAT
	DETAILS ABOUT THE ASSESSEE PROVIDING EXEMPTED AND NON-TAXABLE SERVICE OR MANUFACTURING EXEMPTED EXCISABLE GOODS
	
	
	
	

	218
	PROVIDING-EXEMPTED-NON-TAXABLE-SERVICE
	Whether providing any exempted service or non-taxable service
	NA
	Accept Yes or No only
	Specific values
	Yes

	219
	MANUFACTURING-EXEMPTED-GOODS
	Whether manufacturing any exempted excisable goods
	NA
	Accept Yes or No only
	Specific values
	Yes
	
	
	

	220
	MNTNG-SEP-RECPT-CNSMPTN-ACCT
	If reply to anyone of the above is 'Y', whether maintaining separate account for receipt or consumption of input service and input goods
 [refer to Rule 6(2) of CENVAT Credit Rules, 2004]
	NA
	Accept Yes or No only
	Specific values
	No
	
	
	

	221
	RULE-SIX-THREE-ONE
	Whether paying an amount equal to 6% of the value of exempted goods and exempted services 
[refer to Rule 6(3)(i) of CENVAT Credit Rules, 2004]
	NA
	Accept Yes or No only
	Specific values
	Yes
	
	
	

	222
	RULE-SIX-THREE-TWO
	Whether paying an amount equivalent to CENVAT Credit attributable to inputs and input services used in or in relation to manufacture of exempted goods or provision of exempted services 
[refer to Rule 6(3)(ii) of CENVAT Credit Rules, 2004]
	NA
	Accept Yes or No only
	Specific values
	Yes
	
	
	

	223
	RULE-SIX-THREE-THREE
	Whether maintaining separate account for receipt or consumption of input goods, taking CENVAT credit only on inputs (used in or in relation to the manufacture of dutiable final products excluding exempted goods and for the provision of output services excluding exempted services) and paying an amount equivalent to CENVAT Credit attributable to input services used in or in relation to manufacture of exempted goods or provision of exempted services
[refer to Rule 6(3)(iii) of CENVAT Credit Rules, 2004]
	NA
	Accept Yes or No only
	Specific values
	Yes
	
	
	

	224
	AMOUNT-PAYABLE-CENVAT-CREDIT-63A
	AMOUNT PAYABLE UNDER RULE 6(3) OF THE CENVAT CREDIT RULES, 2004
	
	
	
	
	
	
	

	225
	VALUE-EXEMPTED-GOODS-CLEAREDS
	Value of exempted goods cleared
	
	
	
	

	226
	VALUE-EXEMPTED-GOODS-CLEARED
	Amount paid under Rule 6(3) of CENVAT Credit Rules, 2004, by debiting CENVAT Credit account
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	100


	227
	VALUE-EXEMPTED-SERVICES-PROVIDEDS
	Value of exempted services provided
	
	
	
	

	228
	VALUE-EXEMPTED-SERVICES-PROVIDED
	Value of exempted services provided
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	102 

	229
	AMOUNT-PAID-RULE-SIX-CENVAT-CREDITS
	Amount paid under Rule 6(3) of CENVAT Credit Rules, 2004, by debiting CENVAT Credit account
	
	
	
	

	230
	AMOUNT-PAID-RULE-SIX-CENVAT-CREDIT
	Amount paid under Rule 6(3) of CENVAT Credit Rules, 2004, by debiting CENVAT Credit account
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	104


	231
	AMOUNT-PAID-RULE-SIX-CASHS
	Amount paid under Rule 6(3) of CENVAT Credit Rules, 2004, by cash
	
	
	
	

	232
	AMOUNT-PAID-RULE-SIX-CASH
	Amount paid under Rule 6(3) of CENVAT Credit Rules, 2004, by cash
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	106


	233
	TOTAL-AMOUNT-RULE-CENVATS
	Total amount paid under Rule 6(3) of CENVAT Credit Rules, 2004    I 2.5 = ( I 2.3 + I 2.4 )
	
	
	
	

	234
	TOTAL-AMOUNT-RULE-CENVAT
	Total amount paid under Rule 6(3) of CENVAT Credit Rules, 2004     I 2.5 = ( I 2.3 + I 2.4 )
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	210


	235
	CENVAT-CR-ST-CE
	DETAILS OF CENVAT CREDIT OF SERVICE TAX AND CENTRAL EXCISE DUTY TAKEN AND  UTILISATION THEREOF
	
	
	
	

	236
	OPENING-BALANCES
	Opening Balance
	
	
	
	

	237
	OPENING-BALANCE
	Opening Balance
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1000

	238
	CREDIT-TAKEN-ON
	Credit taken  
	
	
	
	

	239
	INPUTS
	on inputs
	
	
	
	

	240
	INPUT
	on inputs
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	108

	241
	CAPITAL-GOOD
	on capital goods
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	110

	242
	DIRECT-INPUT-SERVICES-RECD
	on input services received directly
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	112

	243
	INPUT-SERVICE-DISTRIBUTOR-RECD
	as received from Input Service Distributor
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	114

	244
	LTU-INTER-UNIT-TRANSFER
	from inter unit transfer by a LTU 
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	116

	245
	PLEASE-SPECIFY
	Any other credit taken (please specify)
	Y
	Text
	Characters upto 100 
	ASFG

	246
	CREDIT-TAKEN-OTHER
	Any other credit taken (please specify)
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	118

	247
	TOTAL
	TOTAL CREDIT TAKEN  
I 3.1.2.7 = ( I 3.1.2.1 + I 3.1.2.2 + I 3.1.2.3 + I 3.1.2.4 + 
I 3.1.2.5 + I 3.1.2.6 )
	
	Auto-populated
	
	678

	248
	CREDIT-UTILIZED
	NA
	
	NA
	
	

	249
	ST-PYMNT
	PAYMETS
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	70

	250
	ED-CESS-PYMNT
	Edu-Cess Payments
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	72

	251
	SHEC-CESS-PYMNT
	SHEC Payment
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	74

	252
	EXCISE-PYMNT
	for payment of excise duty or any other duty   
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	76

	253
	IP-CAPITAL-GOODS-REM-CLEARANCE
	towards clearance of input goods and capital goods removed as such or after use
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	78

	254
	INTER-UNIT-TRANSFER-LTU
	towards inter unit transfer to LTU
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	80

	255
	FIVE-B-PAYMENT-RULE-SIX
	for Payment of an amount under Rule 6(3) of the CENVAT Credit Rules, 2004
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	82

	256
	PLEASE-SPECIFYS
	for  any other payments/ adjustments/ reversal  (please specify)
	
	Text value
	Upto 100 characters
	ASDF

	257
	CENVAT-UTILISED-OTHER
	for  any other payments/ adjustments/ reversal  (please specify)
	
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	84

	258
	TOTAL-UT-CR
	Total credit Utilized
	Auto-populated
	Valid positive number
	No values will be accepted after decimal except zero.
	616

	259
	CENVAT-CLO-BAL
	Closing Balance of CENVAT credit 
	Auto-populated
	Valid positive number
	No values will be accepted after decimal except zero.
	1062

	260
	CENVAT-CR-EDU-CESS
	DETAILS OF CENVAT CREDIT OF EDUCATION CESS TAKEN & UTILISATION THEREOF
	
	
	
	

	261
	CENVAT-CR-SHE-EDU-CESS
	DETAILS OF CENVAT CREDIT OF SECONDARY AND HIGHER EDUCATION CESS (SHEC) TAKEN & UTILISATION THEREOF
	
	
	
	

	

262
	DISTRIBUTOR
	CREDIT DETAILS FOR INPUT SERVICE DISTRIBUTOR(To be filled only by an input service distributor)
	Y
	Non Distributors can provide 0 values in all fields.
	
	

	263
	ST-CE-CENVAT-CRS
	CENVAT CREDIT OF SERVICE TAX AND CENTRAL EXCISE DUTY
	Y
	
	
	

	264
	OP-BAL-CENVAT-CR
	Opening Balance of CENVAT credit
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1000

	265
	INPUT-SERVICE-CRS
	Credit taken(for distribution) on input service
	Y
	
	
	

	266
	INPUT-SERVICE-CR
	Credit taken(for distribution) on input service
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	100


	267
	DITRIBUTED-CREDITS
	Credit distributed
	Y
	
	
	

	268
	DITRIBUTED-CREDIT
	Credit distributed
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	102


	269
	CREDIT-NOT-ELIGIBLE-DISTRIBUTIONS
	Credit not eligible for distribution (rule 7(b) of CENVAT Credit Rules,2004)
	NA
	
	
	

	270
	CREDIT-NOT-ELIGIBLE-DISTRIBUTION
	Credit not eligible for distribution (rule 7(b) of CENVAT Credit Rules,2004)
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	104


	271
	CLOSING-BALANCES
	Closing Balance
	Y
	
	
	

	272
	CLOSING-BALANCE
	Closing Balance
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	894


	
	EDU-CESS-CENVAT-CRS
	NA
	
	
	
	

	
	OP-BAL-EDU-CESS-CRS
	NA
	
	
	
	

	
	OP-BAL-EDU-CESS-CR
	Opening Balance of CENVAT credit of Education Cess
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	2000

	273
	INPUT-SERVICE-EDU-CESS-CRS
	Credit of education cess and secondary and higher education cess taken (for distribution) on input service
	Y
	
	
	

	274
	INPUT-SERVICE-EDU-CESS-CRS
	Credit of education cess and secondary and higher education cess taken (for distribution) on input service
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	200


	275
	EDU-CESS-DSTRBTD-CRS
	Credit of education cess and secondary and higher education cess distributed
	Y
	
	
	

	276
	EDU-CESS-DSTRBTD-CR
	Credit of education cess and secondary and higher education cess distributed
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	202


	277
	EDU-CESS-NO-DSTRBTD-CRS
	Credit of education cess and secondary and higher education cess not eligible for distribution {rule 7(b) of the CENVAT Credit Rules,2004}
	Y
	
	
	

	278
	EDU-CESS-NO-DSTRBTD-CRS
	Credit of education cess and secondary and higher education cess not eligible for distribution {rule 7(b) of the CENVAT Credit Rules,2004}
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	204


	279
	EDU-CLOSING-BALANCES
	Closing Balance
	Y
	
	
	

	280
	EDU-CLOSING-BALANCE
	Closing Balance
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	1794


	
	SHE-CESS-CENVAT-CRS
	NA
	
	
	
	

	
	OP-BAL-SHE-CESS-CRS
	NA
	
	
	
	

	281
	OP-BAL-SHE-CESS-CRS
	Opening Balance of CENVAT credit of SHEC  
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	3000

	282
	INPUT-SERVICE-SHE-CESS-CRS
	NA
	
	
	
	

	283
	INPUT-SERVICE-SHE-CESS-CR
	Credit of SHEC taken (for distribution) on input services
	Y
	Valid positive number
	Maximum 13 digits positive number. No values will be accepted after decimal except zero.
	300

	284
	SELF-ASSESSMENT-MEMORANDUM
	SELF ASSESSMENT MEMORANDUM
	Y
	
	
	

	285
	DECL-PARTICULAR
	DECLARATION PARTICULAR
	Y
	Cannot be left blank
	Indicative field only.
	Y

	286
	DECL-CENVAT
	Cenvat-Declaration
	Y
	Cannot be left blank
	Indicative field only.
	Y

	287
	DECL-INTRST-LVBL
	NA
	Y
	Cannot be left blank
	Indicative field only.
	Y

	288
	DECL-LATE-FILNG
	NA
	Y
	Can be left blank
	Indicative field only.
	Y

	289
	DECL-AUTH
	NA
	Y
	Cannot be left blank
	Indicative field only.
	Y

	290
	NAME
	Name
	Y
	Cannot be left blank
	
	Y

	291
	PLACE
	Place
	Y
	
	
	

	292
	DATE
	Date of filing Return
	Y
	
	
	

	293
	STRP-IDNO
	Identification No. of STRP (If the return has been prepared by a Service Tax Return Preparer (STRP))
	N
	
	
	

	294
	STRP-NAME
	Name of STRP(If the return has been prepared by a Service Tax Return Preparer (STRP))
	N
	
	
	




[bookmark: _Toc276558435]XML Structure
Sample XML File is provided with this document.	

[bookmark: _Toc276558436]XSD structure:	
XSD File is provided with this document.

5.1		Please use ACES_ST3.xsd schema to validate Return XML for return period before April 2012, before uploading to ACES Application.

5.2  	Please use ACES_ST3V2.xsd schema to validate Return XML for return period April-June 2012, before uploading to ACES Application.

5.3 	Please use ACES_ST3V3.xsd schema to validate Return XML for return period July-September 2012, before uploading to ACES Application.

5.4 	Please use ACES_ST3V4.xsd schema to validate Return XML for return period October-March 2013 onwards, before uploading to ACES Application.




[bookmark: _Toc276558437]Steps to upload XML to ACES Application:
Step1: Login to Application www.aces.gov.in as Service Excise Assessee.
Step2: Click on Menu RETeFilingUpload File

[image: ]


[image: ]
Fill following details:

Return for the period: Select the period for which return is being filed.
Financial Year: Select the Month of filing return.

Step 3. Submit the form after selecting the XML file by browsing.
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[image: ]















Note: - In case of Invalid XML or XSD Validation gets failed following screen will appear.
[image: ]




[bookmark: _Toc276558438]Verification Steps: 
The status of Uploaded XML file can be checked.
Navigational Path
RETeFilingView Status.
· UPLOADED denotes that XML is uploaded and is under processing. Please view after sometime. 
·  FILED denotes that uploaded XML is accepted by system. You can view your return from following menu "RET-->View ST3 Return" 
· REJECTED denotes that return could not be processed due to errors. This return needs to be corrected and uploaded again. Please click at the hyperlink to view the errors.



1

image1.png




image2.png
‘CENTRAL BOARD OF EXCISE AND CUSTOMS
N ofFinance - Deprtmentof v

[Ty smas

Pt 202200 ¥ - et o g Ot ¥

et OngeniSTS -





image3.png
CENTRAL BOARD OF EXCISE AND CUSTOMS

Minist

y of Finance - Department of Revenue

File Attachmet

Logged n manava

Registration number :
‘Address of Registered Unit ©

Commissionerate 1

UPLOAD ST3 RETURN

TEMPAOO33XSDO0L Rsseszee’s Name ¢ manay

A 618 Touer post office road faridabad faridabad faridabad faridabad TAMIL NADU 620001

cHEnALT Divisior

| chennaz-e-1

< cHennat-e Rang:

Month of filing of ST-3 :
Attach Retums File :

Revised Retum :

Octaber-March Year:

2010-2011
AABCS0SE2MSTOD1_ 7252011505104, xrrl

Ne

Save [|E] Submit [[i Modity |G Cancel

@ Copyright Informetion 2007





image4.png
CENTRAL BOARD OF EXCISE AND CUSTOMS
ity of Finance - Deparen of Revence

=TTy

T sty o |

S e o S St 1





image5.png
(=)=





image6.png




image7.png
| CENTRALBOARDOFEXCISEANDCUSTOMS

il i
/A R

i sensmt i ot ‘Snas

k0. 4 e st e e s s o e st i
g ettt ey





image8.png
J\\_// CENTRAL BOARD OF EXCISE AND CUSTOMS

Ministry of Finance - Department of Revenue
N/ & Z
sor A e e et et e
e Atachment Logged nverma_test sunou

Please correct the following errors :
e Uploaded XML structure is not valid. please verify the structure or log a complaint to senice desk.In case you are uploading xml
firom return period October-March 2013 onwards, please make sure you have downloaded correct offine utilty/xsd specific from
ctober-March 2013 onwards
UPLOAD ST3 RETURN

Registration number :  TEMPA1758XSD001 Assessee’s Name ¢ aditys

Address of Registered Unit : 65 toverS 2 22 44 BOKARO asdfghikl MAHARASHTRA 827001

Commissionerate : MUMBAL-TIT orviston s uLLD Range | 1,0 OIY HULUID OF
Financial Year: 20122013 v + Return for the period : SELECT v

Attach Returns File :

RetunType: SELECT v -

(Filds marked with * are mandatory)

(& save |z Cear [ Cancel |

Please select the option ‘Original’ or ‘Revised" carefully in both Excel Utiity and Upload screen. In case of incorrect selection, the.
‘uploaded return is liable for rejection.
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